


MESSAGE
Dear Colleagues,

For last three months the Lok Sabha Secretariat was ceaselessly working
towards fructifying the onerous task of constitution of the Seventeenth Lok Sabha
and matters incidental, thereto. It is indeed a matter of great satisfaction that
the same has been accomplished in a highly professional manner.

Friends, this has been made possible by the grit and determination of the
Officers and Staff of the Secretariat who slogged day in and day out within the
Office as also at various other locations in challenging conditions. The
achievements are more praiseworthy as the Secretariat has several firsts to its
credit this time. For the first time a major part of this massive exercise was
accomplished in an IT enabled environment. Additionally, a dedicated team of
nodal officers constantly remained in touch with the Returning Officers and the
newly elected members as facilitators and enablers. The members being issued
a Permanent Identity Card on their very first interaction at the time of their
registration was another significant first. The first time convergence of otherwise
cumbersome documentation and the single desk clearance at the time of
registration also ensured that the registration process was hassle free. All these
measures received a lot of appreciation and praise from the newly elected
members.

I take this opportunity to express my sincere thanks to you all for making
this daunting task possible in a most innovative, seamless, and efficient way.

Friends, I am confident that with this first step being successfully accomplished
the Secretariat, as always, will continue to render exemplary services to the
House and earn laurels from all quarters.

Thank you once again.

      Secretary-General

                                                                                                                       21 June 2019

 All Colleagues in Lok Sabha Secretariat
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The 17th  Lok Sabha was constituted on 25 May 2019. Many arrangements were
made for the newly elected members of this Lok Sabha and for smooth conduct of
business of the first Session,  due to which the work was completed smoothly.

II . A total of 8 meetings were held by the Secretary General from 3rd February 2019
to May 2019 for implementation and review of work. The proceedings of the main
meetings with Additional and Joint Secretaries are annexed at (Appendix-I). The main
objectives of the meetings were the completion of work related to the 16th Lok Sabha,
the preparations for the constitution of the 17th Lok Sabha, optimum use of technology,
prevention of duplication of forms, ID cards, instruction manuals etc., reduction in the
number of printing papers and the arrangements to be made for facilitating the newly
elected members.

II I. Following is the description of the main works-

1. For the first time, all the newly elected MPs and their spouses were issued
permanent identity cards of the Parliament with security features. This was done
by Parliament Security in place of the erstwhile temporary ID cards issued by the
Parliament Notice Office.

2.  For the convenience of MPs, a Master Data Form (Appendix-II) was created
which was an integrated form replacing several earlier forms. Parts 1 and 2 were
kept in it. In Part 1, mandatory information was sought for registration and Part 2
of the form was to be filled up and submitted later on.

3. Many instructions / manuals / leaflets / books were given as soft copies.

4.  In place of CGHS Card with group photograph of family members, separate
CGHS cards of all MPs and their family members were issued by the Welfare Branch
of the Parliament.

5. The new MPs were given leather bags containing 5 books (i) Constitution of
India, (ii) Rules of Procedure and Conduct of Business, (iii) Directions by the Speaker,
(iv) Handbook for Members, (v) Abstract Series. Remaining books such as (vi)
Disqualification of Members on ground of Defection, (vii) the Salary, Allowances
and Pension of Members of Parliament Act, 1954 and Rules made there under
(viii) Pamphlet on facilities to Members and Ex-Members of Parliament (ix) Brochure
on Medical facilities, (x) Accommodation circular. (xi) Information pamphlet on
various facilities to Members (xii) A soft copy of ‘Members’ Facilities At A Glance’
was given in pen drives. Also, a set of writing pens was placed in each of the bags.
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6. In order to save time, an important change was made for the first time in the
process of taking oath / affirmation by newly elected members.  Signature Register
kept on left side of the Table of the House was shifted to the right side of
Secretary General near the mike used by the newly elected members. Its full details
are provided in Bulletin Part-II, Para no. 4, issued on 3rd June 2019.

7. This time, arrangements were made to handover an envelope containing
Secretary General’s letter and Master Data Form by the Returning Officer to the
winning candidate at the time of his granting a Certificate of Election.

8. The Master Data form was also made available to the MPs online so that they
would have the convenience of filling it themselves and would have to spend less
time on formalities on their arrival in the Parliament. Arrangements were made to
keep this form scanned at the time of registration.

9. Arrangements of registration were done in Room 62 of Parliament House in
such a way that the work of MPs should be completed on a single table. They
would not have to move from one table counter to another. The seating plan is at
(Appendix-III).

10. In Room 53 of the Parliament House, arrang ements were made for the family
and relatives of the MPs, but it was also seen that the family members were present
along with the MPs in Room 62.

11. Manuals, handbooks, instructions were updated and printed. Full details of
printing work are available at (Appendix-IV).

12. This time no accommodation was provided to newly elected MPs in Five
Star Hotels, as in the past. Instead of that, the newly constructed Western
Court was arranged for transit accommodation in coordination with the Guest
Houses of the States. This resulted in a saving of large amount.

13. A team of 56 nodal officers was formed who kept in constant contact with the
Members of Parliament from the time of their election till their first arrival in
Parliament, and assisted them in completing their formalities.

14. Reception counters were set up at the airport and 4 railway stations (New
Delhi, Old Delhi, Nizamuddin and Anand Vihar) which were closed after the
maximum number of members arrived in the Parliament.

15. Arrangements were also made to get feedback from Members of Parliament
for the arrangements which are available at (Appendix-V).

16. A press conference was held on 22nd May 2019 detailing the arrangements.
Copy of press release is at (Appendix-VI).
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17. LSTV arranged for the television coverage of newly elected members.

18. For the first time, the No-Dues Certificates were given to the MPs of 16th
Lok Sabha using a software.

19. A brief introduction booklet (Who’s Who) consisting of concise bio-profiles of
MPs was made available during the first Session, after obtaining some information
from the website of the Election Commission for preparing it.    Detailed Who’s
Who book will be brought out subsequently.

20. PRIDE, formerly known as BPST, organized the first orientation program for
MPs. The MPs were also addressed by Hon’ble Shri Rajnath Singh, Minister of
Defence, Hon’ble Shri Amit Shah, Minister of Home Affairs, Hon’ble Shri Nitin
Gadkari, Minister  of Road Transport and Highways Hon’ble Shri Adhir Ranjan
Chowdhury, Leader of the largest Opposition Party.  In this sequence, further
programs were held which were addressed by hon’ble distinguished Members of
Parliament.

21. E-mail IDs of all MPs were created and Members’ Portal was launched.

22. At the conclusion of 16th Lok Sabha, works like sending the files of the
committee branches for record-keeping, ending the access of the former
Chairpersons of Committees and their assistants to E-Office, settlement of bills
related to travel and medical expenses of the MPs of 16th Lok Sabha, completion
of translation of about 51,000 pages of debates of the 16th Lok Sabha, polishing
of the Central Hall furniture, repairing of floor of the Reading Room and
maintenance etc., were done.

23. For arrangements relating to broadcasting by Lok Sabha TV, works like technical
maintenance of cameras of LSTV, change in old tape technology and installation of
necessary machines and equipment were undertaken with the help of
Doordarshan Technical Wing,  which saved an expenditure on putting in place a
new system which would have cost about 17 crores.   Proceedings of the Lok
Sabha could be aired smoothly during the first session.

24. Even after the above arrangement, the following two tasks can be undertaken
in the future-

(A) Arrangements can be made for the signature by the MP after the oath, by
placing the podium with the Mic. This will save the time in occupying the chair
and signing in the register.

(B) After taking oath, Members sign in the register kept there on the table and
the staff write their name and fill other columns later on.  In order to maintain
the legibility of handwriting and saving time, stickers bearing the names may
be prepared in advance and pasted in the register.
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(APPENDIX-I)

Sub: Seventeenth Lok Sabha – Preparatory Work.

Based on preparatory work undertaken for and in connection with the constitution
of Sixteenth Lok Sabha and the inputs received from ASs/JSs during the meeting taken by
the Secretary-General on 15th instant, a Statement showing preparatory work to be
done for the Seventeenth Lok Sabha has been prepared and is attached for ready
reference.

2. The Branches mentioned in the Statement may be requested to kindly go through
the information pertaining to the work being undertaken/to be undertaken for the purpose
as reflected in the Statement and indicate the status of each item of work as on
28 February, 2019. They may also kindly be asked to see whether the task(s)/work(s)
mentioned in the Statement reflect the com2plete picture of their mandate for the
constitution of the Seventeenth Lok Sabha. Any task(s)/work(s), which has/have not
been reflected in the Statement may please be brought to the notice of the undersigned
immediately alongwith its/their status as on 28 February,2019.

3. Furthermore, the Branches who are also involved in the preparatory work for the
Seventeenth Lok Sabha but have not been reflected in the Statementmay also kindly be
asked to send information regarding task(s)/work(s) being handled by them to the
undersigned in this connection as per the columns reflected in the enclosed Statement
by 28 February,2019.

4. Information complete in all respects may please be sent to the undersigned latest
by 28 February, 2019 for being placed before Secretary- General.

5. This may please be accorded TOP PRIORITY.

P.C.KOUL
JS(PC)

File No.JS(PC)/Coord/1/2019
24.02.2019

To

All ASs/JSs
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Sub: Seventeenth Lok Sabha – Record of Discussion of the meeting held on 13
March 2019.

The fourth meeting for and in connection with the preparatory work pertaining
to constitution of 17thLok Sabha was held at 1100 hours on 13 March 2019.
Secretary-General chaired the meeting. The following were in attendance:

1. Shri Abhijit Kumar - AS(AB)

2. Shri Ashish Joshi - CE(LSTV)

3. Shri Ganapati Bhat - AS(G)

4. Smt. Kalpana Sharma - AS(KS)

5. Shri P.C. Koul - JS(PC)

6. Smt. Abha Singh Yaduvanshi - JS(AS)

7. Shri Shiv Kumar - JS(SK)

8. Shri Ravindra Garimella - JS(L)

9. Shri N.C. Gupta - JS(NC)

10. Ms. Rimjhim Prasad - JS(RP)

11. Dr.PreetiSrivastava - JS(PS)

12. ShriV.K.Tripathi - JS(VT)

13. Smt. Prabha Saxena - JS(P)

14. Shri Sandeep Mittal - JS(S)

15. Shri B.Srinivasa Prabhu - JS(BS)

16. Shri R.C. Tiwari - JS(RC)

17. Dr. Dilip Kumar Singh - JS(DK)

18. Ms.Kavita Prasad - JS(KP) &FA

19. Shri T.G. Chandrasekhar - JS(TG)

20. Smt. Anita Panda - JS(AP)

21. Dr. R.N. Das - JS(RN)
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2. At the outset, the Secretary-General on her behalf and on behalf of all those
present placed on record sincere appreciation of the services rendered by Smt. Sudesh
Luthra who superannuated as Additional Secretary, Lok Sabha Secretariat on
28 February 2019. Smt. Luthra served this premier Institution for 38 years and stood
out for her sincerity of purpose, hard work and dedication. The Secretary-General
wished Smt. Luthra good health, peace and prosperity for future. It was also decided
that a Resolution to this effect may be conveyed to Smt. Luthra and henceforth this
may be formalized as a practice in the context of officers superannuating in Senior
Management Grades (JS and above). SG, thereafter, congratulated Smt. Kalpana
Sharma on being promoted as Additional Secretary. SG also extended her best wishes
to Shri B. Srinivasa Prabhu and Dr. R.N. Das on their promotion as Joint Secretaries.

3. The formal agenda of the meeting commenced with the discussion on the tasks
assigned to Committee Branch – I (CB-I). As per the extant practice two sets of Rules
and Directions viz. A-5 Edition and another Pocket Book Edition of Rules and Directions
are given to the Members of the newly constituted Lok Sabha, it was felt that since
several publications and documents are proposed to be given to the newly elected
Members of the 17th Lok Sabha as soft copies in a pen drive, the pocket size Edition
of Rules and Directions could be done way. Only A-5 Edition of these two publications
may be kept in the bag/briefcase to be given to the newly elected Members of the 17th

Lok Sabha. In this context JS(RP) suggested that the Pen drive could be presented to
the Members in a exquisite packaging or box. It was also felt that subject to feasibility
the art-paper being used for printing A-5 Edition of Rules and Directions be replaced
with a thinner paper to make them light weight and handy. As regards the Manuals of
Rules, Directions and Constitution, JS (TG) informed that updation and printing of
these manuals which were internal publications would be completed expeditiously.

4. With regards to the tasks assigned to Committee Coordination Branch (CCB),
JS(PS) stated that publications due had been printed and those pertaining to the
ongoing terms of the DRSCs will be attended to once their term was over. As regards
updation and printing of the publications  for internal circulation to DRSC Branches viz.
Introductory Guide and Brochure on DRSCs, JS(PS) informed that since both had
similar context, one of them could be discontinued. In this context JS(AS) was of the
view that there was substantial difference in the contents of the two publications
hence a decision need to be taken after a thorough review.

5. The provisioning for computer reimbursement claims by Members of new Lok
Sabha along with imparting training to the new Members and their PAs, etc. was
thereafter discussed in the meeting. In this regards JS(AS) assured that sufficient
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provision had been made in the Budget for the purpose. As regards training of MPs
and their PAs it was informed that this training is usually a component of the BPST
Orientation Programme for the newly elected MPs and PAs conducted after the
constitution of the Lok Sabha.

6. As regards creation of e-mail IDs of the new Members along with passwords it
was decided that in the case of MPs who had been re-elected we may continue with
their old email IDs. For the first time elected Members preparations be kept in hand
to generate their e-mail IDs and also secure passwords when the Master Data Base
Proforma was being filled up by the Members in Room No. 62,PH.

7. Since the Secretariat is now working on e-Office with FMS it was felt that apart
from facilitating the dignitaries of the 17th Lok Sabha and the Chairpersons of the
Committees serviced by the Lok Sabha Secretariat action need to be taken with regards
to the file records and documents of the dignitaries and Chairpersons of the 16th Lok
Sabha in an appropriate manner. JS(AS) promised to do the needful in the matter. SG
directed that this matter would be discussed with JS(AS) separately. At this point of
time JS(AS) also wanted to know about capacity of the Pen drive to be distributed to
the Members so that Hardware Unit could make the procurement accordingly. It was
decided that a decision may be taken in the coming days once the quantum of the
content to be distributed to the Members in soft copy version was decided.

8. SG desired to know from JS (AP) about the status of updation of Lok Sabha Hindi
Homepage as also the Hindi Editions of the various publications of the Secretariat.
JS(AB) responded that these tasks would be taken up in the interregnum preceding the
constitution of the 17th Lok Sabha. JS(AP) also requested all those present in the
meeting that all publications required to be translated ought to be shared with E&T
Service in Unicode Text Font. SG desired that the status of both the matters including
the pendency be put up along with deadlines by which it could be achieved.

9. The procurement of briefcases and pens for the Members of the 17th  Lok
Sabha was then discussed. It was felt that since several options were available in bags
nowadays some decent items may be considered for giving away the publications of
the Lok Sabha Secretariat to the newly elected Members. JS(SK) was also asked about
the preparations afoot in General Procurement Branch and General Stores Branch for
various items required by the Dignitaries and Chairpersons of Parliamentary Committees
at the commencement of the 17th Lok Sabha. JS(SK) informed that stock was being
taken of all the stationery and other items required for the various dignitaries and



Committee Chairpersons and necessary replenishments will be done well before the
constitution of the 17th Lok Sabha.

10. The various aspects of preparatory work pertaining to Legislative Wing were
taken up for discussion, thereafter. It was decided that:

• Legislative Wing may work out in tandem with PSS for the convergence of
the temporary and permanent passes to be issued to the newly elected
members of 17th Lok Sabha so as to ensure that permanent Identity Card is
issued to the Members of the 17th Lok Sabha in Room No. 62, PH, itself.

• As far as possible integration of various forms required to be filled up by the
newly elected Members be attempted so that the Member is not required to
move from desk to desk for filling the various forms and proformas and to
complete other documentation required from newly elected Members of the
17th Lok Sabha.

• The final integrated document may be given to the members in the form of
a brochure/booklet. It should also be made available to the members in soft
copy version to facilitate advancecompletion.

• Depending upon the integration of various forms, proformas and
documentation the quantum and nature of deployment in Room No. 62, PH
may be worked outaccordingly.

11. It was decided that integration of the two publications brought out by O&M
Section and Parliamentary Affairs Wing and the fliers brought out by MSA Branch
regarding various facilities available to the Members of Lok Sabha be attempted. It was
further decided that JS(PC) may coordinate in the matter.

12. As regards issue of No Dues Certificate (NDC) it was emphasized that NDC
through hard copies may be discouraged and migration to theApp developed for the
purpose be expedited. In this context JS(KP) & FA also emphasized that since settlement
of Committees bills was not encouraging this should also be factored in so that the
issue of NDC was not hindered. On this point JS(PS) was of the view that there was
also a need to revisit the guidelines issued by Hon’ble Speaker, Lok Sabha in the
context of the State visits of the Parliamentary Committees. It was decided that this
matter could be taken up separately. JS(KP) and FA also informed that 20th March
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being the surrender date for allocated funds, the financial branches would be receiving
bills for settlements upto 18 March only.

13. The role of Lok Sabha Television Channel at the time of constitution of the new
Lok Sabha was also discussed. It was decided that some new ideas and formats may
be worked out with regards to obtaining initial bytes from the newly elected Members.

14. As regards duties and responsibilities of MS and MSA Branches reference was
made to a separate meeting taken by SG with JS(L), JS(RP) and JS(PC). It was decided
that matters where Legislative Wing, MS and  MSA Branches were required to work
in tandem will be taken up separately by SG with the concerned Joint Secretaries.

15. The various new initiatives taken for making the Parliament Library more user
friendly for new Members and for increasing footfalls were taken note of. It was felt
that the situation needed further improvement. In this context AS(KS) submitted that
Parliament Library was on a totally different plane compared to other libraries as apart
from physical accession, the access to the Library was also through the route of
references. More than 25 thousand references have been attended to by the Parliament
Library in the 16th Lok Sabha till date. Moreover to increase the footfalls, the
Parliament Library had also been opened for the Legislators from the State Legislatures.

16. As regards procurement of souvenir items, it was decided that a meeting of the
designated Committee for identification of appropriate souvenir items may be convened
immediately and further necessary action may be taken in the light of their
recommendations, expeditiously.

17. As regards preparation of CGHS cards, AS (AB) informed that Welfare Branch is
already seized of the matter and preparations were in full swing.

Before the meeting concluded Secretary-General directed that for the various
house-keeping tasks including weeding-out and recording of old files, culling out
entries for Precedent Register, Select Documents, Manuals of Rules, Directions,
Constitution of the Branches, etc. time bound schedules may be laid down by all
Additional Secretaries and Joint Secretaries in respect of Branches under their charge
and the same be accomplished well before the commencement of the 17th Lok Sabha.
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Sub: Seventeenth Lok Sabha – Record of Discussion of the meeting held on
2 April 2019.

The fifth meeting for and in connection with the preparatory work pertaining to
constitution of 17th Lok Sabha was held at 1100 hours on 2 April 2019.
Secretary-General chaired the meeting. The following were in attendance:

• Shri Abhijit Kumar - AS(AB)

• Shri Ashish Joshi - CE, LSTV

• Shri Ganapati Bhat - AS(G)

• Smt. Kalpana Sharma - AS(KS)

• Shri P.C. Koul - JS(PC)

• Smt. Abha Singh Yaduvanshi - JS(AS)

• Shri Shiv Kumar - JS(SK)

• Shri N.C. Gupta - JS(NC)

• Ms.Rimjhim Prasad - JS(RP)

• Dr. Preeti Srivastava - JS(PS)

• Shri V.K. Tripathi - JS(VT)

• Smt. Prabha Saxena - JS(P)

• Shri Sandeep Mittal - JS(S)

• Shri B.Srinivasa Prabhu - JS(BS)

• Shri R.C.Tiwari - JS(RC)

• Dr. Dilip Kumar Singh - JS(DK)

• Ms. Kavita Prasad - JS(KP) &FA

• ShriT.G. Chandrasekhar - JS(TG)

• Smt. Anita Panda - JS(AP)

• Dr. R.N. Das - JS(RN)

• Shri Ashok Singh Sajwan - Director [representing JS(L)]
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2. The meeting commenced with the Secretary-General welcoming the officers to
the meeting. SG informed the officers that the planning part of the preparatory work
of Seventeenth Lok Sabha was more or less over and we were now entering the
implementation phase.

3. The follow-up action pursuant to the meeting held on 13 March, 2019 was
discussed, thereafter. It was decided that the references made in the context of
superannuated officers of the level of JS and above will be communicated to them in
the form of a resolution. Welfare Branch shall be  the nodal branch for the purpose.
The Welfare Branch shall also be apprising SG about the promotions in the grades of
JS and above in the future meetings of ASs/JSs.

4. The updation of manuals of Rules, Directions and the Constitution was taken up
for discussion. JS(TG) submitted that these manuals had not been updated since 2007
and updating them is a time consuming exercise. Furthermore, he was of the view that
being internal publications, they are not required by the Members of the Seventeenth
Lok Sabha. Therefore, updation could be taken up subsequently. He, accordingly,
requested that the updation of these manuals be delinked from the tasks assigned to
CB-I in the context of constitution of the Seventeenth Lok Sabha. It was decided that
although the manuals were for internal use they needed to be updated immediately so
that the dignitaries of the Seventeenth Lok Sabha and the Officers of the Secretariat
particularly those on the Table are kept abreast with the latest cases pertaining to
rules, directions and the Constitution.

5. JS(AS) informed that for creation of e-mail IDs of the new Members along with
passwords arrangements are being put in place through NIC to instantly generate
them and hand them over to the Member while her/his registration formalities were
underway in Room No. 62, PH. With regards to the advance communication of Master
Data Base Proforma to the Members it was felt that once the notification of the
Seventeenth Lok Sabha was issued by the Election Commission of India the e-mail IDs
reflected in the affidavits of the elected Members could be utilized for the purpose.

6. SG enquired about the formalities to be completed with regards to the e-Office
and FMS in the context of the dignitaries and the Chairpersons of the Committees of
the Sixteenth Lok Sabha. JS (AS) informed that archiving of the records of Sixteenth Lok
Sabha would be initiated in the first week of May 2019. It was decided that since the
formalities to be completed with regards  to the dignitaries and the Chairpersons of
the Committees of the Sixteenth Lok Sabha were a distinct matter, the plan of action
for them was required to be worked out separately on priority.
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7. Hitherto the following 15 documents were being given away to the newly

elected Members of Lok Sabha at the time of their registration in Room No. 62,PH:

I. Constitution of India

II. Rules of Procedure and Conduct of Business

III. Directions by the Speaker

IV. Practice and Procedure – Kaul and Shakdhar

V. Handbook for Members

VI. Abstract Series

VII. Information Folders

VIII. Disqualification of Members on ground of Defection

IX. The Salary, Allowances and Pension of Members of Parliament
Act, 1954 and Rules made thereunder

X. Pamphlet for Facilities to members/Ex-members of Parliament

XI. Brochure on medical facilities

XII. Accommodation circular

XIII. Information pamphlet on various facilities to members, etc.

XIV. Information Guide for Members

XV. Facilities to Members — At a Glance

8. After some deliberations it was decided that the publications at Sl. Nos. 1 to 6
may be given away to the newly elected Members of the Seventeenth Lok Sabha as
hardcopies. The Publication at Sl.No. 7 may be discontinued. Instead, wherever
required the Abstract Series brought out by Table Office may be given away in lieu.
Table Office may accordingly work out the requirement of Abstract Series. Likewise, it
was decided to discontinue the publication at Sl. No. 15 as the Information Guide for
members brought out by O&M Section and some publications of MS/MSA and Welfare
branches also contained similar information.
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9. As regards the remaining items viz. Sl. Nos. 8 to 14 it was decided that soft
copies thereof may be given away in a pen drive of suitable storage capacity along with
the hardcopies to the newly elected Members. It was, further, decided that all
concerned Branches may take up further necessary action with regard to utilization of
the existing stock of these documents/procurement/printing, etc. on priority basis.

10. The pendency of the translation work and updation of Lok Sabha Hindi Homepage
was discussed. SG informed that there was significant pendency and about 51000
pages were to be translated but it was heartening to note that several officers in the
Secretariat had volunteered to contribute in the liquidation of the pendency. It was
hoped that with the combined efforts of the officers of E&T Service and the officers of
other services who had voluntarily agreed to contribute to the cause, the pendency in
translation would be taken care of before  the constitution  of the Seventeenth  Lok
Sabha.   It was also decided that the status of Lok Sabha Hindi Homepage needed to
be immediately assessed and put up for further directions.

11. As regards procurement of bags/pens for the members of the Seventeenth Lok
Sabha, JS (SK) informed that several items had been identified and the samples would
be available by 15 April2019.

12. With a view to facilitate the newly elected members and to avoid repetitive work
it was decided that the system of issuing Temporary Identity Card at the time of
registration and a Permanent Identity Card later on be dispensed with. It was decided
that a Permanent Identity Card will be issued to the Members at the time of their
registration in Room No. 62, PH, itself. All matters for and in connection with the issue
of Permanent Identity Card to the Members will be handled by JS(S) in coordination
with JS(L).

13. As regards the possible integration of various forms required to be filled up by
the newly elected Members, the draft Master Database Proforma and the suggestions
received thereupon from various Branches were discussed. It was felt that some of
these suggestions could be integrated in the Master Database Proforma to make it
more inclusive. As regards the reflection of gender in the Proforma, it was decided that
the views of JS(L), who was not attending the meeting, may also be obtained before
taking a final view in the matter. [JS (L) was, subsequently, consulted in the matter by
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JS (PC). He  was of the view that as in the past there was no need to reflect gender
in the Master Database].

14. In the context of the Master Database Proforma, JS(S) was of the opinion that
since the words entered in the boxes indicated in the Proforma were sometimes
illegible, it would be ideal if some colour background is introduced while printing the
boxes to make whatever is written fully legible.

15. At this point of time, AS (KS) pointed out that Who’s Who Cell came out with two
publications viz. (i) A Concise Bio Profile of Members and (ii) Who’s Who in every Lok
Sabha. The former publication was brought out within a month or so of the constitution
of the new Lok Sabha. Two forms were required to be filled up for the purpose of
collecting information for these two publications for which a desk of LARRDIS was
operative in Room No. 62, PH in the past. The desk would pass on the filled up forms
to Who’s Who Cell stationed in PLB on an hourly basis. The Who’s Who Cell collated
the information in these forms for processing it in the requisite manner in the two
publications. There had been instances where clarifications had to be sought from the
newly elected members about some information or some portions which were not
legible. It was explained to her that the process being more technology oriented this
time some rationalization in the processes was being done. However, Who’s Who Cell
was free to adhere to its past practices. It was further explained that it was being
endeavoured that the newly elected Member would be required to complete the
Master Database Proforma at one desk and in one go. The Proforma would be
immediately scanned and put on the Central Repository being created for the purpose
on a password protected site on Intranet. All Branches dealing with the constitution of
the Seventeenth Lok Sabha in one way or the other could then draw their requirements
of data from the Master Database Proforma uploaded in the Central Repository. With
a view to ensure that softcopies of the handwritten Master Database Proforma are
available on the Central Repository, arrangements were being put in place for the
scanned copies of the Master Database Proforma being typed and put in the Central
Repository.

16. The Legislative Wing was entrusted with the responsibility of getting the scanned
and soft copies of the Master Database Proforma uploaded in the Central Repository
in coordination with the Computer Management Branch. SG also directed that once
the integrated document acquired final shape it should be brought out in the form of
a brochure and arrangement should be made to make it available to the Members in
soft copy version also so as to facilitate advance completion.
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17. SG also directed that the deployment in Room No. 62, PH may also be worked
out expeditiously keeping in view the human resource requirements in the light of the
Master Database Proforma. At this point JS (RP) stated that she had projected
requirement of some additional staff which was meant not for Room No. 62, PH but
for augmenting the staff strength of MSA Branch and was therefore urgently required.
SG directed that the staff sought by JS (RP) for MSA Branch may be provided to her
on temporary basis.

18. On the matter of integration of the two publications brought out by O&M Section
and Parliamentary Affairs Wing and the fliers brought out by MSA Branch on the
various facilities available to the Members of Lok Sabha, it was decided that the O&M
Section publication may be brought out while the one brought out by Parliamentary
Affairs Wing be discontinued. As regards the fliers brought out by MSA Branch it was
decided that since they contain specific information on issues of significance for
Members they may also be continued.

19. SG then desired to know about the initiatives, if any, LSTV was contemplating
this time in the context of the programmes to be brought out by them on the occasion
of the constitution of the Seventeenth Lok Sabha. CE, LSTV informed that as in the past
bytes will be taken from the newly elected Members in the background of appropriate
standees at the identified spots. SG desired that LSTV may also think about having
walk the talk format. They may also identify new venues showcasing Parliament House
appropriately for taking the bytes. They may also visualize some new format for this
first interaction of the newly elected Members to make it a memorable one.

20. The introduction of new souvenir items was then discussed. It was informed by
JS(P) that the Committee for Souvenir Items for Lok Sabha had met on 15 March 2019
and made several recommendations in this regard. The Sales and Records Branch was
taking further necessary action in the light of the recommendations of the Committees
and a final proposal would be placed before the Secretary-General shortly. The
Secretary-General directed that the new items to be put on sale in the Souvenir Shop
ought to be reflective of the Institution and in this context appropriate replicas/models
of the Parliament House, etc. could be considered amongst other items. SG  also
wondered whether the Preamble of the Constitution of India etched on an appropriate
base and with a suitable frame could be designed in varying sizes so that it could be
used as decoration piece on table tops and mantle pieces, etc.
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21. The matters relating to Parliament Library were discussed.  Thereafter, SG
observed that with the advent of technology there has been a universal drop in the
footfalls in the libraries the world over. However, we should strive to maximize the use
of Library resources through online access audio book and other such means. AS (KS)
submitted that she wanted to make a short presentation before the Secretary-General
on this aspect for which a separate meeting would be required. SG concurred with the
request of AS(KS).

22. The status of No Dues Certificate was enquired from JS(RP). She informed that
MSA Branch had decided to issue No Dues Certificate with 1st and 15th of a particular
month as the cut off. However with the Members’ insistence on up to date No Dues
the same could not be adhered. In spite of this added pressure efforts were being
made to issue No Dues as per the requirements of the Members/former Members.

23. SG desired to know about the Orientation Programme being organised by BPST
for the newly elected Members of Lok Sabha and their  PAs.  AS(KS) informed that the
Orientation Programme is organized after the constitution of Lok Sabha. It is a two to
three days event. For this purpose BPST was already on the job. The scripts and other
materials to be circulated to the Members were being updated and BPST would revert
with a draft Programme in due course. JS(PS) suggested in this regard that a lecture
on the Office of Profit may be considered for inclusion in the Orientation Programme.
SG directed that the suggestion may be considered.

24. SG further directed that the existing film on Electorate Voting System needs to
be re-shot as it was outdated and did not contain any references to the extant system.
SG further directed that the Waiting Room for the spouses and accompanying persons
of the newly elected members should have appropriate arrangements befitting the
occasion.

25. JS(RN) then raised the issue of a room for Who’s Who cell in PLB. It was decided
that with the software communication route being adopted for communicating
information this time Who’s Who Cell may reassess their requirement of a room for
storage of documents, etc.

The Meeting then concluded.
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Sub: Seventeenth Lok Sabha – Record of Discussion of the meeting held on

2 April 2019.

Attention is invited o the above Record of Discussion (RoD). The following Amend-

ment in Para 9 of the RoD may kindly be taken note of:

For: As regards the remaining items viz. Sl. Nos. 8 to 14 it wasdecided that

soft copties thereof may be given away in a pendrive of suitable storage

capacity along with the hardcopies to the newly elected Members.

Read: As regards the remaining items viz. Sl. Nos. 8 to 14 it was decided that soft

copies thereof may be given away in a pen drive of suitable storage

capacity along with the hardcopies of six publications mentioned above to the

newly elected  Members.

2. Inconvenience caused is regretted.
JS (PC)

15.04.2019
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Sub: Preparatory Work of the Seventeenth Lok Sabha – Record of Discussion

of the meeting held on 4 June 2019.

Secretary-General took a meeting on the above cited Subject today at 1500 hours

in her Chamber. The following were present:

1. Smt. Kalpana Sharma-AS(KS)

2. Shri P.C. Koul-JS(PC)

3. Smt. Abha Singh Yaduvanshi-JS(AS)

4. Ms. Rimjhim Prasad-JS(RP)

5. Shri Sandeep Mittal-JS(S)

2. The discussion mainly centered on the continuation of registration and related

services for the newly elected Members of the Seventeenth Lok Sabha. After some

deliberations, it was decided that registration arrangements may continue in Room

No. 62, PH on all working days till 14th instant. Depending upon the number of Members

left to be registered, the arrangements may recommence on 16 June 2019 after a review

on 14th evening.

3. It was further decided that PPR, PSS, PNO, MS and MSA Branches will man their

respective desks/counters in Room No. 62, PH with minimum deployment. If need be

the work of the publications and bag issuing counter be taken over by the Registration

Counter as the number of Members nowcoming for registration is quite low. The

verification of certificate may also be handled by the Registration Desk. It was also felt

that in case the agreement with the Vendor hired by CPIC posed some restrictions

regarding further deployment of Vendor’s professional the PSS Officers trained for the

purpose may operate the CPIC Desk.

The meeting then concluded.

18



19

(APPENDIX-II)



* ......................................................................

*

.................................................................................

..................................................................

 .............................................................................

 ..................................................................

.................................... ..............................................................

*

I wish to take *OATH/AFFIRMATION in

*Hindi / English / .....................................................................................

...............................................................

Name of Member ..................................................................

State .......................................................................................

Constituency ..........................................................................

Date ................................... I.C. No. ...................................................................................

* Strikeout whichever is inapplicable.

(Signature)
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izk:i & 3

¼nsf[k, fu;e 4½

1- lnL; dk uke ¼Li"V v{kjksa esa½ %

2- firk@ifr dk uke %

3- LFkk;h irk %

4- fnYyh dk irk %

5- fuokZpu@ukefunsZ'ku dh rkjh[k %

6- ftl ny ls lEc) gS %

¼1½ fuokZpu@ukefunsZ'ku dhs %

¼2½ bl iz:i ij gLrk{kj djus dh rkjh[k %

Äk s"k.kk

eSa  ----------------------------------------------------------------------------------------------------------------------------------------------- ;g Äks"k.kk djrk gwa fd mijksDr tkudkjh lR;

vkSj lgh gS A

Åij nh xbZ tkudkjh esa dksbZ ifjorZu gksus ij] eSa v/;{k egksn; dks rRdky lwfpr djus dk opu
nsrk gwa A

rkjh[k -------------------------------------------------                                                                   --------------------------------------------------------------------------------------

                                         lnL; ds gLrk{kj@vaxwBs dk fu'kku
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FORM III

[See Rule 4 ]

1. Name of the Member :
(in block letters)

2. Father’s/husband’s name :

3. Permanent Address :

4. Delhi Address :

5. Date of election/nomination :

6. Party affiliation –

(i) As on date of election/nomination :

(ii) As on date of signing this form :

DECLARATION

I, .................................................................................................. hereby declare that the information

given above is true and correct.

In the event of any change in the information above, I undertake to intimate the Speaker

immediately.

Date ..................................... ..............................................................

Signature/thumb impression of Member
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LOK SABHA SECRETARIAT
SPECIMEN SIGNATURE

MEMBER, LOK SABHA
(17th Lok Sabha)

Shri/Smt./Km………………………………….......………………………..……, M.P.
(Name in block letters)

For Office use only

Attested

Executive Officer,

LOK SABHA SECRETARIAT

Signature ………………………………………….

State …………………………………………………

Constituency No. ………………………………

Division No. ……………………………………...

LOK SABHA SECRETARIAT
SPECIMEN SIGNATURE

MEMBER, LOK SABHA
(17th Lok Sabha)

Shri/Smt./Km………………………………….......………………………..……, M.P.
(Name in block letters)

For Office use only

Attested

Executive Officer,

LOK SABHA SECRETARIAT

Signature ………………………………………….

State …………………………………………………

Constituency No. ………………………………

Division No. ……………………………………...

LOK SABHA SECRETARIAT
SPECIMEN SIGNATURE

MEMBER, LOK SABHA
(17th Lok Sabha)

Shri/Smt./Km………………………………….......………………………..……, M.P.
(Name in block letters)

For Office use only

Attested

Executive Officer,

LOK SABHA SECRETARIAT

Signature ………………………………………….

State …………………………………………………

Constituency No. ………………………………

Division No. ……………………………………...
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¼nks izfr;k Hkjh tk;saxh½
¼l=goha yksd lHkk½

____________________________________________________________________________________
____________________________________________________________________________________
____________________________________________________________________________________
____________________________________________________________________________________
____________________________________________________________________________________
____________________________________________________________________________________

1.  

 

_________________________________

               
2.

¿ ¼1½nsf[k;saÀ

25



LOK SABHA SECRETARIAT

NOMINATION FORM
(To be filled in duplicate)

(17th Lok Sabha)

I, ……………………………………………………………………………………………. , Member of Lok Sabha
hereby nominate the person(s) mentioned below who is/are member(s) of my family
and confer on him/them the right to receive Salary/Additional Facilities Allowance/
Travelling/Daily Allowance/Medical Reimbursement Claims and any other allowances
and claims whatsoever which becomes due to me from the Lok Sabha Secretariat and
remain unpaid to me in event of my death.

Original Nominee Alternative Nominee
Name and address Relationship Age Name and address Relationship Age
     of nominee with member of nominee with member

Dated this …………………….............…………… day of …………………………..........................…………….. 20

at ………………………………………

Witness to Signature

1. ………………………………………………....……..
Name ………………………………………..……..

Address ……………………………………….…..

………………………………………......…………….

_________________________________

               (Signature of Member)

2. …………………………………………………..........…..

Name ………………………………………….….
Name ……………………………………..…

Address …………………………………………...
IC No. ……………………………….………

………………………………………………………
Note: The member is advised that it would be in the interest of his nominee if copies of the nominations and the

related notices and acknowledgements are kept in safe custody so that they may come into the possession of
the beneficiaries in the event of his death.

Form – E
[See Rule 18B(i)]

____________________________________________________________________________________
____________________________________________________________________________________
____________________________________________________________________________________
____________________________________________________________________________________
____________________________________________________________________________________
____________________________________________________________________________________
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yksd lHkk lfpoky;
?kks"k.kk

¼l=goha ykd lHkk½

laln lnL; (;k=k vkSj nSfud HkÙkk fu;e] 1957 ds fu;e 8 ds vUrxZr

1- esjs jkT; dk uke % --------------------------------------------------------------------------------------

2- esjs fuokZpu {ks= dk uke % --------------------------------------------------------------------------------------

3- esj lkekU; fuokl LFkku dk uke % --------------------------------------------------------------------------------------

¼d½ xkao % --------------------------------------------------------------------------------------

¼[k½ Mkd[kkuk % --------------------------------------------------------------------------------------

¼x½ uxj % --------------------------------------------------------------------------------------

¼?k½ ftyk % --------------------------------------------------------------------------------------

4- esj lkekU; fuokl LFkku ds fudVre jsyos % --------------------------------------------------------------------------------------
LVs'ku dk uke

5- esjs lkekU; fuokl LFkku ls fudVre jsyos % --------------------------------------------------------------------------------------
LVs'ku rd nwjh ¼fdyksehVjksa esa½

6- esjs lkekU; fuokl LFkku ls fudVre gokbZ vM~Ms % --------------------------------------------------------------------------------------
dk uke

7- esjs lkekU; fuokl LFkku ls fudVre gokbZ vM~Ms % --------------------------------------------------------------------------------------
rd nwjh ¼fdyksehVjksa esa½

8- fudVre jsyos LVs'ku ls fudVre gokbZ vM~Ms % --------------------------------------------------------------------------------------
rd nwjh ¼fdyksehVjksa esa½

9- fudVre leqnz iÙku % ---------------------------------------------------------------------------------------

lnL; dk uke -----------------------------------------------------------------

Li"V v{kjksa eas uke ---------------------------------------------------------

fnukad ----------------------------------- fuokZpu {ks= la[;k ---------------------------------------------------------
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LOK SABHA SECRETARIAT

DECLARATION
(17th Lok Sabha)

Under Rule 8 of the Members of Parliament (Travelling and Daily Allowances) Rules, 1957.

As required under Rule 8 of the Members of Parliament (Travelling and Daily Allowances)
Rules, 1957 (enclosed), I declare that my usual place of residence and the distance from that
place to the nearest Railway Station/Airport/Sea-port is as under and the payment of my travelling
allowance may be regulated accordingly:—

1. Name of my State : ………………………………....................……………......

2. Name of my Constituency : ………………………………....................……………......

3. Name of my usual place of Residence : ………………………………....................……………......

(a) Village : ………………………………....................……………......

(b) Post Office : ………………………………....................……………......

(c) Town : ………………………………....................……………......

(d) District : ………………………………....................……………......

4. The name of the nearest Railway Station
from my usual place of residence is : ………………………………....................……………..............

5. Distance (in kms.) from my usual place of
residence to the nearest Railway Station is : ………………………………....................……………..............

6. The name of the nearest Airport from my
usual place of Residence is : ……………………………………………….......................

7. Distance (in kms.) from my usual place
of Residence to the nearest Airport is : ……………………………………………….......................

8. Distance (in kms.) from nearest Railway
station to the nearest Airport is : …………………………………….....................…………..

9. Nearest Sea-port : …………………………………….....................…………..

Signature of the Member ……………..........…….…….

Name in Capitals ……………………...............……………

Dated …………………… Constituency No. …………………...…...............………
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 23034402/4452

 23034402/4452
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APPLICATION FOR ALLOTMENT OF (TRANSIT) ACCOMMODATION
TO MEMBER OF LOK SABHA

TO
The Secretary-General,
Lok Sabha,
New Delhi.

Subject:   Allotment of (Transit) accommodation to Members of Lok Sabha.

Sir,
I have been elected from ............................................. (Constituency) ........................ (State).

Please arrange to provide me (Transit) accommodation in New Delhi pending allotment of permanent
accommodation. I have not been allotted any regular/(Transit) accommodation, so far.

I shall vacate the (Transit) allotted accommodation within 8 days of issue of Allotment letter
for permanent accommodation otherwise I shall personally be responsible for payment of rent of
(Transit) allotted accommodation.

                                                                            Yours faithfully,

Signature  _________________________
Name ____________________________
Constituency_______________________
State _____________________________
Identity Card No. ___________________
Contact No. _______________________

PART -B
For Secretariat use only

PF No.                                                        Date ............................................

Allotment made as under : w.e.f. _______________________________________________________
Suite No. ___________________________________________________________________ State Guest

House/Western Court Hostel/Annexe/VP House

DEPUTY SECRETARY
M.S. BRANCH
Tel. No. 23034402/4452

PART-C

For ‘D’ Branch
(Transit) address of Member  _________________________________________________________

Name of the MP ____________________________________________________________________

Constituency  _________________________ State ________________________________________

Suite No. ___________________________________________________________ State Guest House/
Western Court Hostel/Annexe/VP House

DEPUTY SECRETARY
M.S. BRANCH
Tel. No. 23034402/4452
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(TO BE FILLED IN DUPLICATE)

APPLICATION FOR FIRST MOBILE PHONE CONNECTION FOR A MEMBER OF
PARLIAMENT UNDER THE HOUSING AND TELEPHONE FACILITIES

(MEMBERS OF PARLIAMENT) RULES, 1956 (AS AMENDED)

Dated:  ................................
From:

_______________________________________________________________,  M.P.
 (Name in Block Letters)

To

The Deputy Secretary,
M.S. Branch,
Lok Sabha Secretariat,
New Delhi.

Sir/Madam,

Kindly arrange to provide me one mobile phone connection (MTNL)1 in Delhi
with national roaming facility for my use as a Member of Parliament.

OR
My existing mobile number _______________________________ taken from

MTNL, Delhi which is in my name may be converted from private to MP connection
with national roaming facility, for my use in Delhi as a Member of Parliament.

2. I undertake to pay in full all the Telecommunications, MTNL and BSNL dues, in
excess of those payable under The Housing and Telephone Facilities (Members of
Parliament) Rules, 1956 (as amended), in respect of the above phone(s).

Yours faithfully,

Member of Parliament  ___________________________

I.C. No.  ________________________________________

Constituency  __________________________________

___________________________________
1 Requisition proforma may be obtained from LO (MTNL) Room No. 520, Parliament

HouseAnnexe, New Delhi.

32



                   

           

33



(TO BE FILLED IN DUPLICATE)

APPLICATION FOR SECOND MOBILE PHONE CONNECTION FOR A MEMBER OF
PARLIAMENT UNDER THE HOUSING AND TELEPHONE FACILITIES

(MEMBERS OF PARLIAMENT), 1956 (AS AMENDED)

Dated:  ................................
From:

_______________________________________________________________, M.P.
 (Name in Block Letters)

To
The Deputy Secretary,
M.S. Branch,
Lok Sabha Secretariat,
New Delhi.

Sir/Madam,

In addition to my existing MTNL Delhi Dolphin Mobile Connection
Number __________________ of MTNL, kindly arrange to:

Option-I

Provide me the 2nd Mobile of MTNL Delhi Dolphin with National roaming facility
in Delhi/New Delhi.

OR
Option-II

Provide me the 2nd Mobile Phone Connection of BSNL for my constituency
namely ___________________________ District  ____________________________
State   _____________________________ with National roaming facility for my
use as a Member of Parliament.

OR
Option-III

Convert my existing Post paid connection of MTNL/BSNL bearing
Number _______________________  (which is working in my name only) to
MP quota and provide National roaming.

2. I undertake to pay in full all the Telecommunications, MTNL and BSNL dues, in
excess of those payable under the Housing and Telephone Facilities (Members of
Parliament) Rules, 1956 (as amended), in respect of phone(s).

Yours faithfully,

Member of Parliament  ___________________________
I.C. No.  ________________________________________

Constituency  ___________________________________
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LOK SABHA SECRETARIAT
INTEGRATED ACCESS CONTROL

DATA FOR MEMBER OF PARLIAMENT

I Card No.:             Member In:     LS          RS

Name:

Sex:                                                    Male             Female:     Date of Birth:                                      Blood Group:

I.D. Mark:

Constituency/State Name:
(For MP LS)         (For MP RS)

Party Name:

IC No.:

Local Address:

Pin Code:

Local Phone:            Mobile No.:

E-mail ID:

Office Phone:               Fax No.:

Permanent  Address:

Pin Code:   Perm. Phone No.:

Name of Spouse:

Date: _________________________          Signature:

Note: 1.  Member needs to give his/her spouse information on a separate form.
2. Vehicle & Driver particulars are to be given on separate forms.

For Office Use only

Valid from Date : Valid to Date  :

Valid from Time : Valid to Time  :

Issue Date :                                                                                             Data Entered by :

Receipt

Received
I. Card with No.: RF Tag with No.:

Date:  _____________________         Signature
36
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SEVENTEENTH LOK SABHA

Form for creation of ‘e’ mail of Members of Seventeenth Lok Sabha

1. Name of the Member: ___________________________________________________

2. State/Constituency Name: ________________________________________________

3. Political Party Affiliation: __________________________________________________

4. Date of Birth: __________________________________________________________

5. [a) Whether Member of previous Lok Sabha(s) ______________Yes/No ____________

[b] If yes, previous Lok sabha details ________________________________________

6. Whether the Member has the Sansad e-mail ID _____________Yes/No _____________

7. Preferred e-mail ID, if any: ________________________________________________
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LOK SABHA SECRETARIAT

MASTER DATA FOR XVII LOK SABHA

Constituency,
Constituency No.
and State

Party Affiliation

Father's Name

Mother's Name

Place of Birth

Place of Birth

Gender

Blood Group

Aadhaar Card No.
(optional)

Permanent
Account Number
(PAN)

SHRI

SMT.

Date Month Year

Shri Smt. Dr. Prof. Km. Others (Pl. specify)

(Last name) (First name) (Middle name)

Name:

Place District State

Male Female Third Gender
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Marital Status

(a) Date of Marriage

(b) Spouse's Name

(c) Children

Educational Qualification

(a) Highest Educational Qulaification

(b) Details of Educational Qualification

(c) Details of Professional Qualification

Married Unmarried Widow Widower Divorcee Other (Pl. specify)

SMT.

SHRI

No. of sons No. of daughters

Date Month Year

Under-Matric Matric Inter/Higher Secondary Graduate Post-Graduate

Doctorate Certificate Course Diploma Course Post Diploma Certificate

Professional Graduate Professional Post-Graduate Others

Qualifications (Mention name of the Degree/Diploma/Certificate)

Educated at (Mention the name of Institution)

Professional Qualification (Name of Professional Diploma/Degree)

Educated at (Mention the name of Institution)
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Profession (List enclosed at Annexure-I)

(a) Major Profession 1. ____________________________________________________

(b) Other Profession 2. ____________________________________________________

3. ____________________________________________________

4. ____________________________________________________

Permanent Address

Nearest Railway Station

Phone

Mobile

Fax

Delhi Address

Phone

Mobile

Fax

(a) E-mail

(b) Preferred
Lok Sabha
e-mail

                                    @

                                          @ sansad.nic.in

P   I    N

P    I     N
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Social Media Account a: __________________________________________________

b: __________________________________________________

Participation in Freedom Struggle

Legislative Experience

(a) Whether elected to the Lok Sabha
for the First time?

(b) Previous Lok Sabha Experience

(c) Rajya Sabha

(d) MLA

(e) MLC

Yes No

Yes No

1st
1952-1957

2nd
1957-1962

3rd
1962-1967

4th
1967-1970

5th
1971-1977

6th
1977-1979

7th
1980-1984

8th
1984-1989

9th
1989-1991

10th
1991-1996

11th
1996-1997

12th
1998-1999

13th
1999-2004

14th
2004-2009

16th
2014-2019

15th
2009-2014

Year to Year

Year to Year State

Year to Year State
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Positions Held

II 

Details of Public Offices held at Central/State levels (List enclosed at Annexure-II)

Books Published, if any (Please do not indicate books under compilation or under print)

______________________________________________________________________________________________

______________________________________________________________________________________________

______________________________________________________________________________________________

______________________________________________________________________________________________

______________________________________________________________________________________________

______________________________________________________________________________________________

______________________________________________________________________________________________

______________________________________________________________________________________________

Literary, Artistic and Scientific Accomplishments (Not more than fifty words)

______________________________________________________________________________________________

______________________________________________________________________________________________

______________________________________________________________________________________________

______________________________________________________________________________________________

______________________________________________________________________________________________

Post Year to Year
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Social and Cultural Activities (Not more than seventy words)

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

Special Interests

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

Favourite Pastime and Recreation

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

Sports and Clubs (Not more than twenty words)

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________
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Countries Visited  (Including as Member of Parliamentary Delegation and on other occasions)

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

Any other essential information, not included above (Not more than hundred words)

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

________________________________________________________________________________________________

Style of Name to be used in Parliamentary Papers (e.g. Questions, Lists of Business, Debates, etc.)

In English _______________________________________________________________________________

In Hindi _________________________________________________________________________________

Style of Name to be used in the plate for Automatic voting system (to be limited to 14 Letters)
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Choice of language for Parliamentary Papers (Hindi or English)

Choice of language for obtaining Lok Sabha Debates/synopsis (Hindi or English)
                                                        ______________________________________

(Please see attached sheet)

*
Strike out whichever is inapplicable

Signature of the Member

Name of the Member .....................................................

I.C. No. ..........................................................................

Date ..............................................................................
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/Annexure-I

LIST OF PROFESSIONS
Advocate
Agriculturist
Architect
Artist
Builder
Business

7. Chartered Accountant
Civil Servant
Computer Scientist
Consultant
Defence Services
Diplomat
Economist
Educationist
Engineer
Farmer
Film Artist
Horticulturist
Industrialist
Industrial Worker
Journalist
Judge
Medical Practitioner
Musician
Pilot
Poet
Producer
Professor
Publisher
Religious Missionary
Scientist
Social Worker
Sportsperson
Teacher
Technologist
Trade Unionist
Trader
Veterinarian
Writer
Others



/Annexure-II

LIST OF POSITIONS AT CENTRAL/STATE LEVELS

1. Prime Minister

2. Deputy Prime Minister
3. Speaker, Lok Sabha

4. Member, Panel of Chairpersons
in State Legislature

5. Deputy Chairperson, Rajya Sabha

6. Deputy Speaker, Lok  Sabha

7. Governor

8. Chairperson, State Legislative Council

9. Deputy Chairperson, State Legislative Council

10. Whip (Chief/Deputy) in State Legislature

11. Leader of Opposition in State Legislative
Assembly/Council

12. Chief Minister

13. Deputy Chief Minister

14. Minister in State Government
(Cabinet/State/Deputy Minister)

15. Speaker, State Legislative Assembly

16. Deputy Speaker, State Legislative Assembly

17. Committee, Chairperson/Member in State

Assembly/Council

18. Leader of House, Lok Sabha/Rajya Sabha

19. Leader of Opposition in Lok Sabha/Rajya Sabha

20. Whip (Chief/Deputy) in Parliament

21. Member, Panel of Chairpersons in Parliament

22. Chairperson/President of Metropolitan Council/
Zila Parishad/Panchayat Samiti

23. Leader of House, State Legislative Assembly

24. Union Minister (Cabinet/State/Deputy Minister)

25. Committee, Chairperson/Member in

Lok Sabha/Rajya Sabha

26. Other position held
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BANK DETAILS FOR RECEIVING PAYMENTS THROUGH ELECTRONIC MODE
(To be filled up in CAPITAL LETTERS)

1. NAME OF
ACCOUNT HOLDER

2. COMPLETE
ADDRESS
WITH PIN CODE

3. TELEPHONE NO.
(WITH STD CODE)

4. MOBILE NO.

5. E-MAIL

6. BANK NAME

7. BANK BRANCH
NAME

8. BANK BRANCH
ADDRESS

9. COMPLETE
ACCOUNT
NUMBER

10. IFS CODE OF
BANK BRANCH

11. 9-DIGIT MICR
CODE OF BRANCH

IC No.

P      I       N

P      I       N
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(I) I hereby declare that the particualrs given above are correct and complete.  If the transaction is delayed or not
effected at all for reasons of incomplete or incorrect information, I would not hold the disbursing authority
responsbile.

(II) I hereby authorize the Lok Sabha Secretariat to remit my all payments directly into my bank account.

                                                                       (SIGNATURE OF MEMBER OF PARLIAMENT)

Note: Please attach one copy of cancelled cheque leaf.  The cheque number may also be scored out.

  3.  Similar bank details are also required in respect of the personal staff engaged by Members.

Kind cooperation of Members is solicited.
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Member of Parliament
Lok Sabha

Dated: ....................................
To

Under Secretary (MSA)
Lok Sabha Secretariat
405, Parliament House Annexe
New Delhi-110001

Sir/Madam,

I have engaged the following person(s) to extend secretarial assistance to me.  His/her/their particulars are given
below:

1. The numbers of person(s) engaged for Secretarial Assistance:

2. Name(s) of person(s) engaged:

(i) .............................................................................. (ii) ..............................................................................................

(iii) ............................................................................... (iv) ..............................................................................................

3. Age:
(i) .............................................................................. (ii) ..............................................................................................

(iii) ............................................................................... (iv) ..............................................................................................

4. Educational Qualification:
(i) .............................................................................. (ii) ..............................................................................................

(iii) ............................................................................... (iv) ..............................................................................................
5. Permanent Address(s):

(i) .............................................................................. (ii) ..............................................................................................

(iii) ............................................................................... (iv) ..............................................................................................

6. Whether already employed? If so, the details thereof:
(i) .............................................................................. (ii) ..............................................................................................

(iii) ............................................................................... (iv) ..............................................................................................

7. The amount to be given to each person per month:
(i) .............................................................................. (ii) ..............................................................................................

(iii) ............................................................................... (iv) ..............................................................................................

8. The period for which the person(s) is/are likely to engaged:
(i) .............................................................................. (ii) ..............................................................................................

(iii) ............................................................................... (iv) ..............................................................................................

9. *SBI Account No.(s)/IFS Code/BSR Code:
(i) .............................................................................. (ii) ..............................................................................................

(iii) ............................................................................... (iv) ..............................................................................................

It is certified that Shri/Smt./Km. ....................................................................................................
 is computer literate.

Yours faithfully,
_________________________

(Name of the Member)
IC No. .......................................

*Only in State Bank of India, Parliament House Annexe, New Delhi.



1.

2.

3.

4.

5.

  

6.

7.

:
:

55



Format for issuance of FASTags to Hon'ble MPs vehicles
(2 FASTags, 1 for New Delhi and 1 for constituency, proposed to be issued)

1. Name of (LS/RS) Hon'ble MP

IC Number

2. Constituency Name

3. Constituency State

4. Present Tenure end date

5. Details of personal vehicles of Hon'ble MP

(i) Vehicle No. at New Delhi

(only Car/Jeep/Van (enclose copy of RC)

(ii) Vehicle No. at Constituency

(only Car/Jeep/Van) (enclose copy of RC)

6. Present Address

Tel. Nos.:

7. Permanent Address

Tel. Nos.:

(Signature of Hon'ble MP)
Date:
Place:

The above mentioned details are certified for issuane of FASTags to Hon'ble MPs
personal vehicles.

(Signature with seal of Lok Sabha/Rajya Sabha Secretariat)
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LOK SABHA
___

APPLICATION FORM FOR ‘MP’ CAR LABEL FOR ENTRY
INTO PARLIAMENT HOUSE ESTATE

NEW DELHI,

Dated ...................................

Please issue one ‘MP’ Car Label for my car for entry into Parliament House Estate for the year

20_____.  The car is registered in my name.

The Registration Number of the car is __________________________________

       (Signature of Member)

Name _____________________________________

Identity Card No. ____________________________

State _____________________________________

Lok Sabha Secretariat
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LOK SABHA SECRETARIAT

INTEGRATED ACCESS CONTROL

DATA FOR VEHICLES (MEMBER)

Vehicle Card No. :

Vehicle Number :                                               Vehicle Make :

Model Name :

Parking Label Number :                                            Vehicle Colour :

Engine Number :                                          Chassis Number :

Owner ID Card No. :                                                       Member In:                LS     RS

Name:

Driver (1) ID Card No. :

Name :

Driver (2) ID Card No. :

Name :

Date : _________________

 Signature :

Note: Driver's particulars are to be given on separate forms.

For Office Use only

Valid from Date : Valid to Date  :

Valid from Time : Valid to Time  :

Issue Date :                                                                                      Data Entered by :

I. Card with No.:                                                                         RF Tag with No.:

Date:  _____________________ Signature

Received
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LOK SABHA SECRETARIAT

(Centralised Pass Issue Cell)

FORM FOR GENERAL PASS FOR P.A./P.S. OF A MEMBER

1. Name of the Member .........................................................................................................................

2. I/C No. ......................................................................................................................... (LOK SABHA)

3. Name of P.A. or P.S. in full .................................................................................................................

4. Father's name in full ............................................................................................................................

5. Age .....................................................................................................................................................

6. Qualifications ......................................................................................................................................

7. Details of occupation ...........................................................................................................................

8. Full permanent address and State ......................................................................................................

...........................................................................................................................................................

9. Full Delhi address & Tel. No. ..............................................................................................................

...........................................................................................................................................................

10.     Period upto which pass is required .................................................................................................

11. Specimen signature of P.A. or P.S. ..................................................................................................

The above named person is known to me personally and he/she is my PS/PA actually employed by me

for assisting me in my Parliamentary work.  I take full responsibility for him/her and certify that while in

the precincts of Parliament he/she will not be engaged in any work other than assisting me in my

Parliamentary duties.

___________________________
(Signature of the Member)

Dated the ...........................................                  Identity Card No. .........................................
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CENTRALISED PASS ISSUE CELL
Application for Entry Pass for driver of MPs/Ex-MPs, RS/LS

Dated the.............................

To

THE SECRETARY GENERAL
RAJYA SABHA/LOK SABHA.

Sir,
Please issue/renew a driver Pass (outside only) for entry to the Parliament House complex in favour of

my driver. His/Her particulars are given below:-

1. Name in full (in Block Letters) __________________________________________________________

2. Aadhaar No. ________________________________________________________________________

3. Fathers Name (in full)_________________________________________________________________

4. Date of Birth ________________________________________________________________________

5. Identification Mark___________________________________________________________________

6. Sex ______________________        7. Blood Group_________________________________

8. Local Address (in full)_______________________________________________________________

P.S._____________  Distt.______________State_______________ Pin code_________________

9. Permanent Address (in full)__________________________________________________________

P.S._____________  Distt.______________State_______________ Pin code_________________

10. Telephone: Landline_______________________________Mobile __________________________

11. Signature of Driver _________________________________________________________________

12. Vehicle No.___________________ Make_______________ Colour_____________________

13. Parking Label No. (Issued from Notice Office, RS/CPIC,LS)_________________________________

The above named person_____________________________________is known to me personally  and

he/she is working as my driver. I take full responsibility for his/her conduct in Parliament House complex.

Yours Sincerely,

Signature____________________________

Name ___________________________
MP/Ex-MP, LS/RS

Division No./ IC No.__________________

Mobile No._________________________

Photo of
Driver

Attested
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FINAL SEATING PLAN FOR OFFICIALS AND NEWLY ELECTED MEMBERS
IN ROOM NO. 62PH

TABLE/COUNTER ARRANGEMENTS (TO BE MADE) IN COMMITTEE ROOM NO. 62
FOR RECEPTION OF NEWLY ELECTED MEMBERS OF 17TH  LOK SABHA.

PPR
Photo
Studio

CPIC
Perma-

nent
Identity

Card

OFFICERS OFFICERS OFFICERS OFFICERS OFFICERS
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DIRECTOR

DIRECTOR

DIRECTOR

DIRECTOR
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VERIFICATION

X…X...X
OFFICERS

ENTRY

EXIT 8

X…X...X
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X…X...X
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X…X...X
OFFICERS

Brifcase and
Publications
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REMARKS BY MPS DURING REGISTRATION PROCESS

 S. Name of the MP IC No.               Remarks by the MP

 No.

1. Smt. Keshari Devi Patel 454 esjh gkfnZd 'kqHkdkeuk;sa gSaA ;gka vkus ij vPNk yxk cgqr enn

feyh vkSj dk;Z esa dfBukbZ ugha vkbZA /kU;okn

2. Shri Som Parkash 311 Good Arrangement. I appreciate it.

3. Smt. Kirron Kher 532 Very good

4. Shri Pradan Baruah 041 Good

5. Smt. Satabdi Roy 530 Very good.

6. Smt. Chinta Anuradha 007 All the Parliament staff involved in guiding me were very

efficient and helpful.

7. Shri Kalyan Banerjee 515 Arrangement is good. I am happy. Nice behaviour of

everyone.

8. Shri Rahul Kaswan 322 Very cooperative

9. Shri Kanumuru Raghu Rama Krishna Raju 009 Very cooperative and cordial

10. Smt. Mala Roy 511 Very good.

11. Shri Prasun Banerjee 513 This is excellent work. God bless you.

12. Smt. Sangeeta Azad 471 Arrangement is very good. Everyone is very cooperative.

13. Shri Bhola Singh 417 Arrangement of service and behavior of staff is very

good.

14. Shri Dileshwar Kamait 49 Arrangement was very good.System was also very nice

15. Choudhary Mehboob Ali Kaiser 66 The arrangements were good and smooth. Thanks to all.

16. Kumar. Agatha K. Sangma 283 The arrangements were good but can be improved upon

by having more desks, etc. It took very long. If there are

more desks then the process could be quicker.

17. Shri Abhishek Banerjee 509 The arrangements were very well organized. Friendly

people with very smooth and swift way of functioning.

My best wishes to them.

18. Quite systematic & the staff are polite and helpful

19. Dr. Kakoli Ghosh Dastidar 505 Excellent organizational skill exhibited by officers. In a

very well synchronized manner everything was completed

20. Shri Chirag Kumar Paswan 81 Very polite and helpful staff members. Wonderful

experience.

21. Smt. Aparupa Poddar (Afrin Ali) 517 Well organized

22. Shri Bhanu Pratap Singh Verma 448 Very good

23.     Ms. Mimi Chakraborty 510 First time experience. Well organized but need to be a

bit faster as in the entire process.

(APPENDIX-V)
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24. Smt. Sarmistha Sethi 293 Very cooperative and friendly. Well organised

25. Shri Bhartruhari Mahtab 299 Very well organized. Well done

26. Shri Hanuman Beniwal 333 :e u- 62 esa tks O;oLFkk,¡ dh gSa ;gka ds deZpkfj;ksa o

vf/kdkfj;ksa dk O;ogkj cgqr vPNk gSA /kU;okn

27. Shri Kailash Choudhary 336 yksd lHkk ds 62 u- esa lHkh vf/kdkfj;ksa vkSj deZpkfj;ksa dk

O;ogkj cgqr gh 'kkunkj jgkA bl gsrq leLr LVkQ dk cgqr

cgqr vkHkkj

28. Very polite and friendly staff. Informative content.

29. Shri Faggan Singh Kulaste 216 yksd lHkk lfpoky; ds deZpkfj;ksa }kjk cgqr ljkguh; dk;Z

fd, tk jgs gSaA /kU;okn

30. Kiren Rijiju 26 I’m very impressed with the massive arrangements

made to welcome the elected MPs for registrations. The

process for such large registration of members is not

easy but the efficient staffs did it smoothly. Thank you

all for the services rendered.

31. Shri Rajendra Agrawal 413 vR;Ur O;ofLFkr çfØ;k dk vuqikyu fd;k x;k gSA foHkkxh;

vf/kdkfj;ksa@deZpkfj;ksa dh rRijrk ljkguh; gSA Hkjs x, çi=

NksVs rFkk la[;k esa de fd;s tk ldrs gSaA

32. Shri Asaduddin Owaisi 393 As usual very efficient, staff very courteous, and in a

short time all the formalities have been completed.

My best wishes to the entire Parliament Staff.

33. Shri N. K. Premachandran 200 Service of Lok Sabha Secretariat is always wonderful. I

need not reiterate again. Dedicated service in providing

all procedural formalities in structured manner.

34. ;gk¡ dh O;oLFkk cgqr gh vPNh vkSj ljkguh; gSA

35. Kunwar Pushpendra Singh Chandel 450 mÙke O;ogkj ,oa vPNh O;oLFkk gSA

36. Smt. Sonia Gandhi 439 This is a very innovative system and I greatly appreciate

the work of the staff.

37. Shri Rahul Gandhi 186 Thank you for a smooth registration.

38. Shri Babul Supriyo 528 Prompt, smart, fast and furious. With a smile as the icing

on the cake.

39. Fantastic arrangements. Congratulations.

 S.    Name of the MP IC No.         Remarks by the MP
 No.
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(APPENDIX –VI)

OPENING REMARKS OF SECRETARY-GENERAL REGARDING ARRNAGEMNETS FOR NEWLY
ELECTED MEMBERS OF SEVENTEENTH LOK SABHA

22 May 2019
1430 hrs. Room No. 53, PH

Friends,

1. I welcome you to this Briefing Session regarding the arrangements that the Lok Sabha
Secretariat has put in place to welcome the newly elected Members of Seventeenth Lok
Sabha and complete the initial formalities required from them. I am sure we all are anxiously
waiting for the results to be declared tomorrow. As in the past when the results come, the
Election Commission take a couple of days to constitute the Lok Sabha. Albeit, the VVPAT
angle this time may necessitate some more time. The Members would start arriving in Delhi
immediately thereafter. We have, therefore, decided to make necessary arrangements
functional from the afternoon of 23rd May, itself. I would now very briefly touch upon the
arrangements put in place by the Secretariat.

2. A peculiar feature of the arrangements this time is that we have made extensive efforts
to utilize technology with a view to reach the newly elected Members and ensure that they
are not at all inconvenienced. The Returning Officers as usual have been sounded regarding
the arrangement put in place for the newly elected members. However, some element of
advance planning has also been introduced this time as the documentation to be completed
by the newly elected Members on their arrival in Parliament House has also been sent to
the Returning Officers with the instructions that it may be handed over to the winning candidate
at the time of completing formalities at their end. Additionally the documents have also been
uploaded on the Lok Sabha Website so that the Members can access them instantly. This
advance notice is going to enable the Members to get acquainted with the formalities and
paper-work even before they arrive in Delhi.

3. As a part of this outreach strategy a team of 56 nodal officers have been appointed.
Each has been assigned ten constituencies. Their job is to get in touch with the newly elected
Members as soon as the results are declared and guide them about the various requirements
and formalities. They will also ascertain the arrival details of the members assigned to them
and pass on to the concerned officers/branches in the Secretariat for better planning and
coordination.

4. Coming to the arrangements made locally. Guide posts on 24X7 basis have been set up
at all the three domestic terminals at IGI Airport. Four railway stations where maximum traffic
of newly elected Members is expected viz. New  Delhi, Old Delhi, Hazrat Nizamuddin and
Anand Vihar also have Guide Posts to render necessary assistance. These Guide Posts are
basically Reception Centers where  the Members will be made comfortable and then guided
to Parliament House for completing the necessary formalities.
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5. In the previous Lok Sabhas, the Member and her/his spouse would be issued a temporary
pass initially. The Permanent Identity Card would be issued later. As another systemic
improvement, this time we are issuing them Permanent Security featured Identity Card on
their reporting in Room No. 62, Parliament House.

6. With a view to further reduce the paper-work and to make the registrationformalities
of the Members seamless, the Secretariat has dispensed with the multi- desks approach of
the past. This time all formalities and paper-work relating to the registration, salary and
allowances, nominations, transit accommodation and a host of other matters would be got
completed at a single desk. This would not only obviate the need of the Member moving
from desk to desk but also save a substantial amount of time. As in the past all the formalities
and paper-work will be required to be completed by the newly elected Members in Room No.
62 which is on the first floor of the Parliament House. You will be conducted there once this
briefing is over so that you can have the first hand feel of the arrangements.

7. Apart from streamlining and simplifying the registration formalities we have in our
quest for making the Parliament a paperless one made some changes in regard to the
publications which are given to the newly elected Members in each Lok Sabha. While revised
and updated volumes of Constitution, Rules, Directions and some other publications are being
given to them in hard copies several other are being given to them this time in a pen drive as
soft copies for their convenience.

8. Friends, as you are aware a major concern of the newly elected Members as soon as
they arrive in Delhi is accommodation. I am happy to inform you that this time we have done
away with system of transit accommodation in Hotels. We are accommodating the newly
elected members in our own accommodation in Western Court and its newly built Annexe
and various State Bhavans.

9. While the registration services in Parliament House will be available from 10 a.m. to
6 p.m. w.e.f 24 to 28 May, 2019, the accommodation services will be available 24X7. Medical
Posts will also function on a 24X7 basis in Parliament House and Western Court.

10. Friends, Lok Sabha TV and Doordarshan will be flashing information regarding the
arrangements for the benefit of the newly elected Members. I am sure that you all will also
contribute towards this cause.

Thank you!
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